DEIHI LEGISIATIVE ASSEMBLY SECRETARIAT
BULLETIN PAHI-IT

(General intormation relating to Legislative & Other matters)

Monday,08th January, 2001 /Poush 18,1922 (Saka )
No.125
DETENTION AND RELEASE OF MEMBERS

The following messages addressed to the Hon'ble Speaker
Delhi Vidhan Sabha, Delhi were received from Dy.Commissioner
ot Police,South Distt., S.H.0¢Stbji Mandi, A.C.P. Shahdra and
5,4.0. Pahar Ganj,Delhi respectively.—

m I have the Honour to informthat S/Shri Sublash Chopra,
mMukesh Sharma, Bheesam Sharma,Shish Pal, Arvinder Singh Lovely,
Tarvinder Singh Marwah, Deep Chand Bandhu and Smt, Kiran Choudhry
and Shri Rajesh Jain and Shri Naresh Gaur and Shri Mukesh Sharma,
Shri Subhash Chopra and smt. Darshna Ram Kumar were detained
u/s 65 ot Delhi Police Act.1978 for disobeying the 1awtul directions
of police at 1310 hrs., 1100 hrs., 1100 hrs., and 1300 hrs on 5.1 xeT]
5.1.2001, 6.1.200l., and 7.1.2001 respectively.

They were released at 1313 hrs., 1520 hrs., 1645 hrs and

1305 hrs. from the same place on same day i.e. 5.1.,2001, 5.1.2001,
6.1.2001, and 7.1.2001 respectively.”

S.K.SHARwA
SECRETARY
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